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Hyderabad Metropolitan Development Authority 
nd Lakes Protection Committee, HMDA 

2 Floor, Swarna Jayanthi Commercial Complex, HMDA, Ameerpet, Hyd. 

Proc No.02273/HMDA/LPC/NGT/O.A.N0.3/21/2021 Date:fl .08.2023 

Sub: HMDA-Lake Protection Committee (LPC}-O.A.No.3/21-Suo Moto 
case by Hon'ble NGT, Chennai (SZ) based on News item 
published in "The Hindu, dt: 06.12.2020 under caption lake 
encroachment in full swing at Mazid Banda" - w. P. No. 
11211/19 - Filed by Raju Yadav and another - W. P. 
No.14410/23- Filed by Shaik Ibrahim and others - Mazid Banda 
lake- ID. No. (3752) - Kondapur (V) - Serilingampally (M) -
Ranga Reddy (D) - Final Notification of Mazid Banda lake - Req -
Reg. 

Ref: 
1. Preliminary Notification of Mazid Banda Lake issued by LPC, 

HMDA, No.1404/HMDA/EE (L&P)/2013-14/10,dt.23.07.2014. 
2. Order of Hon'ble NGT, Chennai (SZ) in O.A. No. 3/21, dt. 

06.01.2021. 
3. Order of Hon'ble High Court in 

WP.No.11211/21,dt.14.11.2022. 
4. District Collector, Ranga Reddy District. Lr. No. LP/68/21, 

dt.12.05.2023. 
5. Orders of Hon'ble NGT. Chennai (SZ) in O.A. No. 3/2021, 

dt.25.05.2023 
6. Orders of Hon'ble High Court in WP.No.14410/23 

dt.09.06.2023. 
7. This Office Lr.No.14410/HMDA/LPC/23dt.30.06.2023 

addressed to petitioners in WP.No.11211/21 and 
WP.no.14410/23. 

8. This Office Lr. No. 02273/LPC/OA.No.3/21/HMDA/2021, dt, 
13.07.2023, addressed to Sri. Sai Krishnan, SC, NGT, Chennai 
(SZ) 

9. EE, NTD, Lr. No. EE/NTD/1196, Dt: 10.08.2023. 
***** 

Lake Protection Committee was constituted vide G.O.Ms.No.157, MA & 
UD Dept., Dt.06.04.2010 in compliance of the orders of the Hon'ble High 
Court in W.P.No.9386/2007, Dt.02.02.2010 for preservation and protection 
of lakes in HMDA area. 

As per the instructions of Metropolitan Commissioner, HMDA and 
Chairman, Lake Protection Committee, a letter bearing No.613/LPC-
Cell/HMDA/2013, dt.11.10.2013 was addressed to the (7) District Collectors 
to provide details of lakes which are under HMDA purview in their 
jurisdiction and as per the list provided by the Joint Collector ,Ranga Reddy 
District Lr. No. H/2112/13.dt.24.12.2013, Mazid Banda falls in Ranga Reddy 
district. 

Originally a list of 501 lakes were existing in old HUDA and MCH areas 
and out of these 501 lakes, around 176 lakes existed in present GHMC area. 
The HMDA identified 455 lakes inside ORR with the help of NGRI and Mazid 
Banda lake is one of said lakes with Sl.no.377, ID.No.3752. 

As per the dralt guide lines for fixation of FTL of Lakes, Irrigation 
Department has surveyed and prepared FTL map of Mazid Banda lake with 
the services provided by M/s. AARVEE Associates Consultants. Based on the 
certified FTL map submitted by Irrigation department along with cadastral 
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map and the . · Re t ~ater spread area of satellite imageries procured from National 
at-~g e Sensing Agency (NRSA) for (3) different time periods (Time seri~s 

8 d O, 2002 and 2012), HMDA has issued Preliminary Notification of Maz1d 
wa~ Lake on 23.07.2014 vide reference 1st cited and uploaded in HMDA 
De site as per the FfL/Cadastral maps as submitted by the Irrigation 
(
3
epartment calling for objection from public, if any ,within stipulated time of 
O) ~alys from issue of Preliminary Notification by Lake Protection 

~om~ittee, HMDA. No objection was received from anyone within stipulated 
ie., 30 days from the date of Preliminary Notification. Nevertheless, Sri 

a Ju Yadav filed a representation dated: 20.07.2015 with a request, to 
remove their patta land to an extent of Ac. 4.00 guntas in Sy. Nos. 123, 
l25, 145, 128 and 143 in Kondapur Village, Serilingampally Mandal, Ranga 
Reddy District from HMDA notification No.1404/HMDA/EE(L&P)/2013-
14/10,dt.23.07.2014. He further filed WP No.11211/19. 

Meanwhile, based on news item published in 'The Hindu', dt. 
06.12.2020 under the caption "Lake encroachment in full swing at Mazid 
Banda", the Hon'ble NGT, Chennai (SZ) has taken up Suo Moto case No. 
0.A.No.3/21 and passed orders vide reference 2nd cited dt.06.01.2021 for 
inspection of encroachments by a joint committee comprising 1) District 
Collector, Hyderabad District, 2) A senior Officer from Irrigation and CAD 
Department, Hyderabad 3) Commissioner, GHMC 4) A senior Officer from 
HMDA 5) Senior Officer from Lake Protection committee 6) A senior officer 
from TSPCB and to submit report on (or) before 20.05.2021. 

Accordingly joint inspection was conducted on 06.05.2021 by Revenue 
Divisional Officer, Rajendra Nagar Division, Scientist from C/DD, SEE from 
TSPCB, EE,NTD on behalf of GHMC, EE, LPC, HMDA in which it is observed 
that a surplus course from Kudikunta i.e., upstream tank to said location has 
been obstructed, encroached and diverted due to construction of a group of 
apartments along Kudikunta natural course on downstream and on the 
ground a nala boundary was existing but there are no traces of tank 
appurtenant components like bund, sluice and weir and further it is observed 
that a huge quantity of graval is stagnated adjacent to the surplus course 
passing from Kudikunta to Gopi Cheruvu causing blockage of free flow of 
surplus course. 

While that is going on, WP.No.11211/19 was filed by Raju Yadav and 
another which was disposed of by the Hon'ble High Court on 14.11.2022 
directing the respondents to consider the objections of the petitioner's 
dt.20.07.2015 and finalize the same within (3) months. In the said 
representation, the petitioners requested to remove their patta land to an 
extent of Ac. 4.00 guntas in Sy. Nos. 123, 125, 145, 128 and 143 in 
Kondapur Village, Serilingampally Mandal, Ranga Reddy District from HMDA 
notification No.1404/HMDA/EE(L&P)/2013-14/10,dt.23.07 .2014. 

On dt.06.01.2023 vide lr.No.2118/HMDA/LPC/2019 addressed to the 
District Collector, Executive Engineer, Irrigation (NTD) to take necessary 
decision to finalize the same as per the Hon'ble High court order in 

WP.No.11211/19. 
'I1ie ~nginur, (Irrigation) !}fltD d't.16.02.2023 infonned' wit tlim are traces of 

cross 6rauf lJfltlila.i{e in topo sliut 6ut, tlim is no of tan(appurtenant sttvctuns sluia 
atuf weir and' fartlier infimnd wit tlie !Mantfa! su,wyor lias tUtn4~ttd' tlie a6ow fatufs and' 
su6mittttf rrport alone witf, focation s~fi stating wit as per tlie village map tlim is no 
~c/ienn,u atuf a sttr4ffl is passing tlimugfi as per tlie 'loposliut in tlie su6ject fatufs of 'l(pndizpur 
(~, Serifineampa/JJ {!M} anti on grr,unlf tlim is stagnant water nsem61ing smal! ~ta. 

2



Vide reference 4th cited d . Reddy District h ' t . 12·05 -2023 the District Collector, Ranga 
• as reported that., 
as per tlie rrpo,t ofr,:--. ..:..- 'E . "'""' f«ation of ta-C ~-""' ngrnur, Jn.,u, Lr. 1(0. 'EE/J('W/2023/2S5, tft.16.02.2023 

. '"'-lias 6un wriftd witli mtWJ of India 'Iopo sliut an.tf it is nuticd tMt a stnam is 
pas~ tlirougli tlie location an.tf it's natvml coune lias 6un a6muctd an.tf awertd along t/ie 

fan.d's tfru to con.rtruction of a grrnq, of apartrnmts on its tfownsmam an.tf snwr d'nmu .from 
saitf a':'1rtments arscliarging into t/ie .smam. '11ierr are tmas of cross 6untf avaifa6u in 'Iopo sliut 6ut 
tlierr rs no eJ(jstence of tan,lapputtenant st1Uct1lns Iii., s/idu an.tf ~-

The District Collector, Ranga Reddy District further reported that vide 
Ir.no. B/701/19,dt.2/23, Deputy Collector and Tahsildar, Seril ingampally 
Mandal has informed that., 

•as per nwnru rramfs ie., 7(/iasra Clulia~ tlie fan.,{ in Sy.Nos.123 to 126,128,130 to 
133,136 to 145 cfas,ifid as patta fan.d's an.tf Sy.1(0.127 is cfassijid as 9,tafi lnam fan.,{ and' 
Sy.no.129 is cfas,ifid as CMUta lnam." 

On the other hand, the Hon 'ble NGT, Chennai (SZ) in O.A.No.3/21 in 
its orders dt. 25.05.2023 directed HMDA to issue final notification of Mazid 
Banda lake within (2) weeks and posted the case on 18.07.2023. 

In compliance, Convenor Lake Protection Committee, HMDA has 
addressed a Lr. dt:29.05 .2023 to Revenue and Irrigation Officials to attend 
Meeting on 30.05.2023 to discuss the Final Notification of the Mazid Banda 
lake (Lake I D-3752) as per the Hon'ble NGT orders (SZ). 

}fcam{'UIIJ{y tlie 'Engineer (:}fltD) q'tWifd'ar (DP)~nga <District attetufd tlie 
muting. 'l1ie eJ(ICUtiw 'Engineer (mtD) confinnd tliat tlie notifid <1.flfiminary !Notification was 
taqn into consitleration as fina[ anti tlie rz'alisi/ifar (DP) (J)ist., was as~ to compfete tlie 
certification of Caaastral map incfuding tlie 'R,wnue statement sliowing tlie e,(Jent of P'tl. and' 6uJftr 
41!4 in prucri.iea profom,a for Pinal !Notification 6y 05.06.2023. 

Further it is to submit that another WP.No.14410/23 was filed by 
Shaik Ibrah im and others which was disposed of by the Hon'ble High Court 
on 09.06.2023 vide reference 6th cited directing this respondent to consider 
the obj ections of petitioners dt.25.08 .2016 and to finalise it within (3) 
months putting all the concerned parties on notice. In the said 
representation dt.25.08.2016, petitioners requested to earmark their patta 
lands in sy.nos.131, 133, 137, 138 & 142 of Kondapur village, 
Seri lingampally Mandal, Ranga Reddy district as residential use. 

Since the certified revenue statement is still pending in order to 
comply the orders of Hon'ble NGT, Chennai in O.A.No.3/21, dt.25.05.2023 
as well as the need to comply with Hon'ble High Court orders dt.14.11.2023 
in W.P.No.11211/21 and orders dt.09.06.2022 in WP.No.14410/23 to take 
action on the representations of petitioners dt.20.07.2015 and 25 .08.2016, 
Sri. Sai Krishnan, SC to HMDA, NGT, Chennai (SZ) was requested vide 
reference 8th cited to obtain (3) months time from the Hon'ble NGT to 
comply its order dt.25.05.2023. 

As a result, the Hon'ble NGT, Chennai (SZ) directed HMDA to submit a 
complete report on the final notification by 16.08.2023. 

Therefore, the petitioners in WP.No.11211/21 and WP.No.14410/23 
vide reference 7th cited were requested to appear for hearing on 15.07.2023 
with all the relevant documents in the Chamber of Convenor, lake Protection 
Committee, HMDA. Another hearing was conducted with Irrigation officials 

and advocates of petitioners on 24.07.2023. 
After hearing arguments of petitioners and Irrigation officials and 

perusing all the documents subm itted by Revenue, Irrigation Officials and 

petit ioners, following observations are made. 
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I -Argummu of~: 
a. Sine, tlieir fanlfs in Sy.!Nos.123,125,145,128 atuf 143 to an ~t of .ftc.4.00 eunuu in 

7(/nu{apur vilfag1, Serilurgampally 9,l1U1411{ ~a <District an patt4 fa,u{s, it is 
"'fUUU4 to nmow tlie saitf '4nlfs ;, q,,,,/i,ninaf'J !J{otific4tilln 
!No.1404/.H!Mq)~£r:fllPY2013-14/10,at.2J.01.2014 in rup,ct of 9,(Azil{ <BaNla 
£~ 

6. Sine, tlieir fanlfs in Sy.!Nos.131,132,133,137,138 atuf 142 of 'l(ptu{ayur 'f,'i/Ia(J1, 
Smfineampa/EJ !MJJnd'af~nga <District an patta fanlfs, it is~ to ,arma,t 
tlie sailf fanlfs as ruilfential us,. 

c. }f.t:conf'mg to petitimren, tlie ana was not a waur 6otfy in 2004 as tkpict,tf 6y 800/J(e 
fflll18U 6ut witn tlie cmutnlctimu at tlie sut'rfJUn4ffl(J anas in 2014, trtin watn; s,wag, 
antf Otfier ,f/l'uents from neigfi6ouring 6uifa'ffl(JS stamlf to aa;umufat, tfue to 6focWI in 
tlie natural out ffow of waur. 

tf. claim tnat tlie 6uifamg pmnissions antf £~ permission fi(d f,y tliem sliuw 
tnat t/ien /ias 6un cuftiwtion antf t/ien was no ru., "(jsting at arry time in tlie ana 
cowrrtf f,y tlie d'raft notijication antf q.H!M.C 9aw permission antf ngufarisd t/i, pfots in 
£~ antf t/i, consttuction in tlie tfownstnam of t/i, nafa was startd in t/i, y,ar 2009. 

II -fl.rauments ofI1'f'ioation (])epartment: 
a. In compliance to tlie orders of Hon'6(e !NqI, Clilnnai in O.ft!J(o.3/21,joint insp,ction 

was contfuctetf 6y <DiTJisuma{ Offic,r, Scientist C/00,5'E'E, 'JS«YB,'F/E,!JflJD, 
aJrulifa aJ!iawm antf PlE,£<J!C on at. 06. 0J.2021 w/imin it is o6snwa tnat a surpfus 
course from 'l(pdi 'J(Jmta ie., upstnam tan( at t/i, focation /ias 6un o6structea 
,eru:roadiea antf tf'wertd along t/i, 6oumfary of su6ject (antf.r aue to construction of a 
en,u.p of apartments along its natural course d'ownstnam. 'l1ie water tliat 9ot sta(JMtd is 
tfue to open sewer tfmins discliaroine into t/i, stnam. On t/i, IJfOUM t/ien is ,;asting a 
naf.a 6cnuufary 6ut t6m an no traces of tan( appurtenant components 6utuf, sfuice 
atuf weir at tnat focation. 'l1ien is a liuee quantity of orawl sta(JMtd atf'pent to t/i, 
sutpfus course passingfann ~nta to qopi Clieruvu wliicli causes t/i, 6foc~e of fee 
ffow of sutpfus course. 

6. In compliance to t/i, orders of Hon'6fe H"19li Court in 
'UAP.No.11211/19.tft.14.11.2022,anotlierjoint inspection was contfuctetf on 28.01.2023 6y 
If'ri/Jation department atuf it is Jountf tnat t/i, sutpfus course passi"IJ fann 'J(µtf'ii.J,nta to 
qopi Climwu fee f1i,w is 06.rtructetf tfue to tfumpi"IJ of orawC anti 6oulifers along 
aiigmnent of sutpfus course. rzTwueli augmnent of surplus course is not sliown in t/i, 
fliflaee map, it is sliown in Sun,ey of Ituf'ia (SOI) 'I'opo slieet. 

c. Prt£ map of 9,t.azi4 (JJa,u{a is prrpamf accordi"IJ to t/i, £~ airotection Committee 
auilfelines far .fodnB of 'F'lL/6uffor ~one of£~. 

tf. (During fiearine fie(jf on 24.07.2023,'F.,(,cutiw 'E"IJineer, !}f1tD info,metf tliat t/i, (anti was 
.filld with water as of t/i, 2020 qoo9fe map anti t/ie 2023 9009fe image cfea,{y sliows 
tliat t/ie ana lias 6een connected' anti tliat t/ie Sy.Nos. an falling witnin t/ie Prt£ /Buffor 
zone of t/ie faq aruf tliat as sliowing on t/ie topo s/ieet tnm was a 6uruf at t/ie site w/ien 
t/ie applicants daimea tliat tnm is no water 6otiy. 

III -Arguments uf<Rewnue Vepartment: 
a. fa per ~ue m:orrfs ie '1(/iasra ~ni, t/ie (anti in Sy.nos.123,124, 125, 

126,128,130,131,132, 133,136,137,138, 139,140, 141,142, 143, 144,145 uf 
SerilinDampa/fy {!M} arr dassifid as patta /'antis .Sy.no. 127 is cfassifid as 9,1.afi Inam 
aruf Sy.!No. 129 is cfassifid as cliowta Inam. 

6. fa perflillaee map, tnm is no iJmta e,dsting in t/ie su6ject fa,uf 
c. fa per a?rr/iminary Intimation r,port of a>y. Collector ana rtalisilifar, Serilingampaffy (!M) 

ptttta /'ands may fall in 'F'IL/ (JJujftr zone. It is not mandatory t/iat t/ie 'F'IL/Brifftr Z,one 

falls witiin qwemment /'ands only. 
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tf. .h pertlu statement sliowing tlu mimru su,wy num6ersfalling in ¥rL/Bufftrof!MJJD4 
<Banda Climwu an mentiond as 6efow: 

'Fll:.J}Ju_ffir ZoM Su,wy!No. 'E,(/ffltin~ 
1 2 3 

'Fll:._hra 114 0.08 
11J 0.06 
116 0.06 
124 0.03 
12J 1.11 
126 0.28 
121 0.02 
128 1.04 
129 0.13 
130 0.09 
131 0.18 
132 1.00 
13? 0.08 
138 2.09 
139 0.04 
140 0.04 
141 1.15 
142 1.14 
143 0.14 
144 0.24 
145 0.02 
146 0.04 
1?0 0.09 

In (JJu_ffer Zone 114 0.06 
' 124 0.04 

125 0.05 
126 0.02 
132 0.06 
13? 0.06 
138 0.05 
139 0.05 
140 0.02 
141 0.05 
143 0.02 
144 0.03 
145 0.04 
146 0.05 
170 0.13 

A<B.mfl(!l 
'1tY(ftJ; 'F'1£ .ft.'11!1.ft. : .ftc, 12.21 p., '1tY(ftJ; <BVPIFE~ ZCY.NE .ft'll!l.ft. : .ftc,1.33 p., 
g<n'I £,ft!NlD : .ftc,0.00 p., gcn'I £,ft!NlD : .ftc,0.00 p., 
a',ftrzt(fl. £,ft!NlD : .ftc, 12.21 p., a',ftrzt(fl. £,ft!NlD : .ftc,1.33 p., 

Vide reference 9th cited, EE, NTD reported that., 

•9,(azu{ (JJandiJ is a water 6otly illentifietl 6y witli an l(J) No. 3 752 aruf according{y tlie 
pl,ysiml SUffleJ was corufu&tetf witli tlie 9,l/s. }fssociatu Consultancy w6o is engagetf for 
corufuctine 'PI£ su.rwy aruf d'emarcation of 'PI£ 6ou.""4ry as per tlie f'T£ foption guwtinu 
communicatea 6y tlie L<l!C, Wrf.(J).ft_ wfe Lr. No. 1677/£aic/CefI/J{!M(J)N2013, It: 28.09.2013. 
<Dunne tlie reunoissal nuwy, it was notiatf tliat tlim is an e,osting tan( 6wul witli inut cli4nnd 
(upstnam '}(Jldi 'l(Jmta tan(napliu) aruf ou.tfet clianne{ (near rtatafi ~) anti water q,r,1111. 
<Due to a6sence of napliu weir tf/, slw:e, tlie tlien Nit/J lias conntfmtf tlie 'FI£ few{ as 1.20 m 
6efow tlie liigliest few{ of e,osting 6uruf aruf aaorl'mg{y tlie f'T£ 6o"""4ry surwy was corufU&Uti on 
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10.05.2014 anti tfenum:at«f'F'IX ,:,,.,.,r_, • £e._fonn _ ____:_ __ ./"£I:.- ,rn'r _,. to · .,., _ _,J ltl UJII/ ef eea coorrfuuztu atuf - -c·u., a,-
an eJ(/ent of 12..520 acns for wliidi it attnzcts 9.0 "' 6uJfor une as per t&e ,u[u enoraftd in 
q.o.~. !No. 168 ~"'2:UD <Dept., tft: 01.04.2012, 'IM urtiJvt{ tf,rift ¥rL 6ou,n4lltY map anti 
supenmposea C~ maps wm su6mittea to tlie L~ Wrl<D}f. for iuuin8 pnfi,ninafJ notification 
on we6siu for tlie eenmu pu.ific domain. Suis,que,,tfy L« /ias issud pn/iminatJ 
notifaatton for tlie !Mu;uf <&uufa Lai., 'F'1X anti Cadiutnu 

}(ff-. . maps . . "" prelinritu,ry notifoations two np,esentations wm nun,ea fa,m Sri. rftl4/lilJn 
anti S/iaii..I6raliim. '11iey also approadua1fon'6u N",gfa Court wu ,W,<P. !No. 121211 of 2019 anti 
'W-_<P. _!No. 14410 of 2023, wliemn tlie 1fon'6u N",gfa Court onfmli to ctnaniUf the peeitiorun 
o6jections anti finalise the Same witmn (3) mont/is. 'Fllftnlr, 6asetf on the tllWS item pu6lisMlf in 
JCwfu news paper on tit: 06.12.2020, the 1fon'6u !NqI/ias tlJi.,n the case as suo moto case 6earin(J 
!Nql'O.ft !No. 3/21 anti aaonfu,gfy tlie joint inspections wm contfuctetf witli JfM<Dft anti 

anti m6mittea tlie .factwl/ rrpo,t to tlie 1fon'6u !NqI. 
'11ie t4n(/i,cation lias 6un wrifie4 anti e,ounined' witli 1: 25000 SCIIU uf SllfWJ uf Jnata tfopo 

Sliut (56/1(/7 /1) anti it is noticd th4t a stnam (J.(,uJi 'l(Jmta Sutpliu !Na/a) course is passing tlitrn,gfa 
tlie Sllbjectea f'oc4tim, anti tlim is an intf'u:ation uJ 6wuf. fts per tlie inlU3(_ uf SOI map, the type uf 
stnu:tum an tfenotd as masonry or roctfi!Is, eartliwori., tfams, weir, etc., as SU&fa tfam is deatfy 
esta61islid mmd' as per tlie topos/i.ut and' more ur,er as per tlie 'F'I£ 6oruufary S"1WJ anti map was 
pr,par,a 6asetf on tlie 6wuf tmzifa6fe on IJff"'M wmfe pr,pamtion uf 'F'I£ map 6y tlie tlim 

<Engineer. <Fllftlier tlie fiooafe sateflite images an also sfaowing tlie water arffmnt spruuf 
arras uf tlie !M4zia taniJr,r tlie fast (2) tfectufes. 

<Fllftlier, it is su6mittea tliat tlie fatuf we infimnation and' master pfan prwufd 6y tlie 
1llD'.M.ft. autliorities, sometimes it may not contain tlie infonnation a6out tlie natrlff uf tlie fand' 
atuf liena 6asing on sum {antf we certificates, master pfans tlie appficants/petitioners cannot alfe(Je 
tliat tlieira/ugetf pn,pmiu an not """"46y tlie 'F'I£ uf saiatfan(ie., !M4ri{<Bantfa Clieruw anti 
tlie sailf contentions ef tlie petitioners an not comet anti lenietf. '11ie petitioners sfaa!I not cfaange tlie 
natllff ef tlie {antf ue 6asetf on sum {and' we certificates/.Master p~ns issuetl 6y tfae 1l'l)Dft 
aut/iorities. <Futtlier it is /imn6{y m6mittetf tliat tlie 'F'I£ ef any tan( wilI not 6e fa<¢ 6asetf on 
1l'V<D.ft master pli:ua since it may 6e amerufetf time to time. 

In fliew ef tfae a6we saia facts and' cimanstances, tfae source of tfae tan(is cfear{y esta6Gslid 
on 8fOUM as well as SOI toposlieet (56/1(/7/1) tfu{y ,effecting eart/ien mmd'/masonry tfam wit/i 
strl4m course, atuf /iena tlie tfemarcation ef 'F'I£ 6oruufary for tfae m6ject matter fak.,s is tfone in tfae 
year 2014 in acamlance witli pt]'£ fo«ztion a,dtfetines (ie., wit/i reference to 6und') issuetl 6y tlie £~ 

Onnmittu. '11ie ~/o6jections ef petitioners are incomct ant! req,ustetf to process 
tfae fouzi notification~ 

In addition, it is to note that as per the orders of the Hon'ble Supreme 
Court in Hinch Lal Tiwari Vs Kamala Devi and others, dated: 25.07.2021, the 
Hon'ble Supreme Court has observed as follows., 

•it is imp<,rtant to note tliat m4teria{ resou,ces uf t/ie community~ forests, ta~, potufs, 
liill«i.,, mountains etc., an nature's 6ounty. '11iey maintain tfeGcate ecofoaicJ 6afana. '11iey neetf to 
6e protectetl for a proper ant! liealM enwrmment wliicli ena6fe peopfe to enpy a quality Gft wliicli is 
t/ie essena uf auarantmf ri(Jlits unlfer arti&fe 21 uf tlie constitution. '11ie gowmment, incliufing 

ie., respontfents 11 to 13, litwing notiatl tliat tlie pontf is foiling in aucuss, 
sfwuftf lun,e 6estowetf tlieir attention to tfewfop t/ie same wliicli would; on t/ie ot/ier liantf liaw 
prrwntd ecofogiaf disaster ad on t/ie ot/ier pn,wfea 6etter em,inmment for t/ie 6enefit of t/ie pu6Gc 
at farae. Sudi wmstk is t/ie 6ut protection against i,run,isli attempt to see( allotment in non a6adi 

sites~ 
In view of the above, after duly examining all the claims, arguments, 

documents submitted by advocates of petitioners in WP.No.11211/19 and 
WP.No.14410/23, Irrigation officials and Revenue officials, it is concluded 
that the requests of petitioners Raju Yadav and another in their 
representation dated: 20.07.2015 for removal of their patta lands in Sy. 
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Nos. 123, 125, 145, 128, and 143 in Kondapur (V), Serilingampally (M), 
Ranga Reddy Dist., from HMDA notification No.1404/HMDA/EE (L&P)/2013-
14/10, dt: 23.07.2014 and the request of the petitioner Shaik Ibrahim and 
others in their representation dated: 25.08.2016 to earmark their patta 
lands in Sy. Nos. 131, 133, 137, 138 & 142 of Kondapur (V), Serilingampally 
(M), Ranga Reddy Dist., as residential use are heard, discussed and rejected 
and considered to issue Final Notification of Mazid Banda lake following due 
procedure. 

0-l, 
Chair~n, LPC 

& 
Metropolitan Commissioner, HMDA. 

--:-:::-::: 
('_ ...... / H\ t,i,> ~o"tl To l-~C... 'l 

1. Sri. Raju Yadav & another, H.No: 1-59-15/1, Masjid banda, Kondapur 
Village, Serilingampally Manda!, R.R. Dist., 500019. 

2. Sri. Shaik Ibrahim & others, H.No:9-4-86/26, Salarjung Colony, 
Tolichowki, Golkonda, Hyd - 500008. 

3. Copy to the Commissioner, GHMC to take necessary action. 
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